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AUCTION OF 22YEARS TELANGANA GOVERNMENT STOCK (SECURITIES) 2047.

SPECIFIC NOTIFICA TION
GOVERNMENT OF TELANGANA
FINANCE DEPARTMENT Hyderabad,
NOTIFICA TION Date:31-01-2025
No0.319 (L)/A1/DCM/2024-25.Government ofTelangana hereby notifies the saléfefangana Government
Stock (Securities) d22 yearstenure for an aggregate amounfR$.1000.00Crores (Nominal). The sale will be
subject to the terms and conditions spelt out in this notification (called specific notification) as also the terms and

conditions specified in the General Notification R@il2-B/89/A2/DCM/2014Dated: Sep 4, 2014 of Government
of Telangana.

Object of the Loan :

1. i) The proceeds of loan will be used for financing, particularly of capital and developmental nature included
in theAnnual Plan of th&elangana tte.

i) Consent of Central Government has been obtained to the floatation of this loan as regiitedeby
293 (3) of the Constitution of India.

Method of Issue :

2. Government stock will be sold through the Reserve Bank of India, Mumbeg (BD.O) Fort, Mumbai -
400 001 by auction in the manner as prescribed in paragraph 6.1 of General Notifics2@h2?N&/89/A2/DCM/
2014 dated Sep 4, 2014 at a coupon rate to be determined by the Reserve Bank of In¥ialdtlihsed auction
under multiple price format.

Allotment to Non-competitive Bidders :

3. The Government stock up to 10% of the notified amount of the sale will be allotted to eligible individuals and
institutions subject to a maximum limit of 1% of the notified amount for a single bid as per the Revised Scheme
for Non-competitive Bidding Facility in th&uctions of $ate Government Securities of the General Notification
(Annexure-I1).

G-843/1 [1]
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Place and Date ofAuction

4. The auction will be conducted by the Reserve Bank of India, at its Mumbai office, Fort, Mumbai - 400 001
onFebruary 04, 2025. Bids for the auction should be submitted in electronic format, on the Reserve Bank of India
core Banking Solution (E-Kuber) System as stated belowetmnuary 04, 2025.

(a) The competitive bids shall be submitted electronically on the Reserve Bank of India Core Banking
Solution (E-Kuber) System betwed&:30A.M. and11:30 A.M.

(b)  The non-competitive bids shall be submitted electronically on the Reserve Bank of India Core Banking
Solution (E-Kuber) System betwed&:30A.M. and11:00 A.M.

Result of the Auction

5. The result of the auction shall be displayed by the Reserve Bank of India, on its website on the .same day
The payment by successful bidders will beFabruary 05, 2025.

Method of Payment

6. Successful bidders will make paymentskabruary 05, 2025efore close of banking hours by means of
cash, bankés cheque/pay ordedemand draft payable at Reserve Bank of India, Mumbai/Hyderabad or a cheque
drawn on their account with Reserve Bank of India, Mumbai (Fort)/Hyderabad.

Tenure

7. The Stock will be of22 yearstenure. The tenure of the stock will commencd-ebruary 05, 2025.
Date of Repayment

8. The loan will be repaid at par ¢trebruary 05, 2047.

Rate of Interest

9. The cut off yield determind at the auction will be the coupon rate percent per annum on the stock sold at the
auction.The interest will be paid every half yearly Angust 05 andFebruary 05.

Eligibility of Securities

10. The investment in Government Stock will be reckoned as an eligible investment in Government Securities by
banks for the purpose oftéutory Liquidity Ratio (SLR) under Section 24 of the Banking Regul#tin1949.
The stocks will qualify for the ready forward facility

Hyderabad, ( Sd/-),

31-01-2025. for Special Chief Seetary to Government,
Finance Department.
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Revised Scheme foNon-competitive Bidding Facility in theAuctions of
Sate Government Securities
(Annex-1l of the General Notification)

I. Objective:

With a view to encouraging wider participation and retail holding of Government Securities, it is proposed to
allow participation of eligible individuals and institutions ‘@ron-competitive” basis in the auctions of State
Government securitie8ccordingly, non-competitive bids up to 10 percent of the notified amount will be accepted
in the auctions of State Government securities. The reserved amount will be within the notified amount.

II. Eligibility:

Participation on a non-competitive basis in the auctions of State Government securities will be open to
investors who satisfy the following:

() Do not maintain current account (CA) or Subsidiary General Ledger (SGL) account with the Reserve
Bank of India.

Exceptions: Regional Rural Banks (RRBs) and cooperative Banks shall be covered under this

Scheme in view of their statutory obligations.

(if) Make a single bid for an amount not more taper centof notified amount (face value) per
auction.

(i) submit their bid through any one bank or PD offering this scheme.

Exceptions: Regional Rural Banks (RRBs) and cooperative Banks that maintain SGL account

and current account with the Reserve Bank of India shall be eligible to submit their non-

competitive bids directly.

I1l. Coverage:

Subject to the conditions mentioned above, participation on “non-competitive” basis is open to any person
including firms companies, corporate bodies, institutions, provident funds, trusts, and any other entity as may be
prescribed by RBI. The minimum amount for bidding will be Rs.10,000 (face value) and thereafter in multiples in
Rs.10,000 as hitherto for investment in State Government securities.

IV. Other Operational Guidelines:

1. It will not be mandatory for the retail investor to maintain a “@dtount (under Constituent Subsidiary
General Ledger (CSGlacility) with the bank or PD through whom they wish to participate. Howaveinvestor
can make only a single bid under this schefmeundertaking to the ffct that the investor is making only a single
bid will have to be obtained and kept on record by the bank or PD.

2. Each bank or PD on the basis of firm orders received from their constituents may submit application wise
bids through NDS. The firm orders received from others (i.e. non constituents) may be submitted in physical application
forms to the PDO. The physical application may be a single bid for the aggregate amount of all the customers.
Particulars of individual customer viz, name and amount shall be providexies to the bid.

3. Allotment under the non-competitive segment to the bank or PD will be at the weighted average rate of
yield/price that will emerge in the auction on the basis of the competitive bidding. The securities will be issued to the
bank or PD against payment on the date of issue irrespective of whether the bank or PD has received paymer
from their clients.

4. In case the aggregate amount of bidnisre than the reserved amount(i.e. 10 percent of notified
amount) pro rata allotment would be made. In case of partial allotment, it will be the responsibility of the bank or PD
to appropriately allocate securities to their clients in a transparent manner

5. In case the aggregate amount of bidéess than the reserved amountthe shortfall will be taken to
competitive portion of the notified amount.

6. Security would be issued only in SGL form by RBI. RBI would credit either the main SGL account or the
CSGL account of the bank or PD as indicated by them. The facility for affording credit to the main SGL account is
for the sole purpose of servicing investors who are not their constituents. Therefore, the bank or PD would have to
indicate clearly at the time of tendering the non-competitive bids the amounts (face value) to be credited to their SGL
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account and the CSGL account. Delivery in physical form from the main SGL account is permissible at the instance
of the investor subsequently

7. It will be the responsibility of the bank or the PD to pass on the securities to their clients. Except in
extraordinary circumstances, the transfer of securities to the clients shall be complete@iweithiorking days
from the date of issue.

8. The bank or PD can recover up dix paise per Rs.100 as brokerage/ commission/service charges

for rendering this service to their clients. Howgwserch costs may be recovered and accounted for separately from

the clients and should not be built into the price. In case the transfer of securities is effected subsequent to the issue
date of the securityhe consideration amount payable by the client to the bank or PD would also include accrued
interest from the date of issue.

9. Modalities for obtaining payment from client towards cost of the securities, accrued interest wherever
applicable and brokerage/commission/ service charges may be worked out by the bank or PD as per agreement with
the client. It may be noted that no other costs such as funding costs should be built into the price or recovered from
the client.

10. Banks and PDs will be required to furnish information relating to operations under the Scheme to the Reserve
Bank of India (Bank) as may be called for from time to time within the time frame prescribed by the Bank.

V. Review of the Scheme:
The aforesaid guidelines are subjectréwiew by the Bankand accordinglyif and when considered

necessary the Scheme will be modified in consultation with the State Governments.

Hyderabad, (Sd/-),
31-01-2025. for Special Chief Seetary to Government,
Finance Department.

PRESS COMMUNIQUE

Government of Telangana has announced the sal@@fyears dated security in the form of stock to the
Public by auction for an aggregate amountRs. 1000.0Grores. The auction will be conducted by the Reserve
Bank of India at its Mumbai Office dRebruary 04, 2025.

Hyderabad, (Sd/-),
31-01-2025. for Special Chief Seetary to Government,
Finance Department.
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